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Bhagirathi river to maintain the river
regime. The additional water made
available, is according to the agree-
ment reached between India and Ban-
gladesh. The recent wide-spread in-
undation in West Bengal is an account
of unprecedented heavy wide-spread
rain fall.

(b) Does not arise.
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Regularisation of Unauthorised
Colonies in Delhi

88. SHRI BEGA RAM CHAUHAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleaszed to state:

(a) the number and names of un-
authorised colonies proposed to be

regularised during the current finan-
cial year;

tb) the rate at which development
fee will be charged from the house-
owners;

(c) whether East Moti Bagh, Sarai

Rohilla, Padamnagar, Bagh Kadekhan
will also be regularised; and

(d) if so, when and the steps taken
by Government in thig regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Delhi Development
Authority proposes to regularise 50
unauthorised colonies during the cur-
rent financial year, the li.t of which
is enclosed. The Municipal Corporation
of Delhi proposes to regularise 50 of
the 275 unauthorised colonies. The
names of these colonies have not been
finalised and got approved from the
Standing Committee of the Municipal
Corporation of Delhi.

(b) No final decision has been taken.

(c) and (d). Padam Nagar and Bagh
Kare Khan already stand regularised
under the Corporation’s re-develop-
ment scheme of Sarai Rohilla Area as
a Slum Improvement Scheme. The
East Moti Bagh will be regularised
after the question of ownerskip of land
in this area is decided.
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LIST OF 50 COLONIES CONTEMP-
LATED TO BE REGULARISED DUR-
ING 1978-79 BY D.D.A.

Name of the Colony
Sl No.
. Hari Nagar ‘G’ Block.
. Shiv Nagar.
. Virender Nagar.
. Shiv Nagar Extens:on.
. Hari Nagar ‘A’ Block.
. Hari Nagar ‘B’ Block.
. Hari Nagar ‘B and E’ Block.
. Hari Nagar ‘M’ Block.
Hari Nagar ‘M and S’ Block.
. Hari Nagar ‘C’ Block.
. Hari Nagar Clock Tower.
. Lajwanti Garden.
. Janakpark and Exlension.
. Hari Nagar 'J’ Block.
15. Krishana Park on «ajafgorh
Road.
16. Krishna Puri
Road.
17. Shanker Puri on Najafgarh
Road.
18. Fateh Nagar Extension on Jail
Road.
19. Lajwanti Garden Ex!n.
20. Gupta Colony.
21. Sawap Park Extension.
22. Rani Bagh.
23. Hind Nagar.
24. Rishi Nagar.
25. Mehendra Park.
76. Raja Park, Shakurbasti.
27. Sant Nagar, Shakurbasti.
28. Rani Bagh, Shakurbasti.
29 Shezkurbasti.
30. Bharat Nagar near Friends
Colony.
31. Gobind Puri near Kalkaji.
32. Arjun Nagar.
33. Krishan Nagar.
34. Gautam Nagar.
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35. Sanwal Nagar.

36. Sant Nagar.

37. Prakash Mohalla (Garhi)

38. Amrit Nagar Colony (Kotla
Mubarakpur).

39. Gobind Puri Extension.

40. Jogabaj Extension.

41. Ashok Nagar.

42. Gaffor Nagar.

43. Noor Nagar.

44. Dr. Zakir Hussaij Colony.

45. Batla House, Jamia Millia,

46. Shyam Nagar.

47. Amrit Nagar and Extn. Village
Garhi.

48. Prem Nagar.

49. Kundan Nagar on Pat‘parganj.

50. Jyoti Nagar and Extension.

Literature for Adult Education
Programme

89. SHRI DHARM VIR VASISHT:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that subs-
tantial percentage of literature printed
for the National Adult Education
Programme was in English; and not in
the locally spoken languages: if so,
reasons for the same;

(b) the nature and quantum of
literature printed by the Central
Ministry in various spoken languages
vis-a-vis English; ang

(c) the stress laid on specific moti-
vational aspects of the N.A.E.P.?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir. Most of the litera-
ture for National Adult Education
Programme has been prepared in re-
gional languages and in certmin cases
even in locally spoken dialects.





